
OCTOfite 28, ! 97» Paptr# Laid J(>

tag 30th June, 1973 along 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon [Placed in 
Library. See No. LT-11387/ 
76],

(c) (1) Review (Hindi and Eng­
lish versions) by the Gov­
ernment on the working ot 
the West Bengal Agro- 
Industries Corporation Limi­
ted, Calcutta tor the year 
ending 31st March, 1974.

jb{) Annual /Hindi Jinri
English versions) of the 
West Bengal Agro-Indust­
ries Corporation Limited, 
Calcutta lor the year ending 
31st March, 1974 along <with 
the Audited Accounts and 
the comments ot the Comp­
troller pnd Auditor General 
thereon. [Placed in Lib­
rary. See No. LT-11386/ 
76].

(d) (i) Review (Hindi and Eng­
lish versions) by the Gov­
ernment on the working of 
the Kerala Agro-Industries. 
Corporation Limited, Tri­
vandrum, tor the year 
ending 31st March, 1‘j74

(ii) Annual Report of the Kerala 
Agro-Industries Corporation 
Limited, Trivandrum for 
the year ending 31st March, 
1974, along with the Audit­
ed Accounts and the com­
ments ot the Comptroller 
and Auditor General there­
on.

(2) Four statements (Hindi and 
English versions) showing rea­
sons tor delay in laying the 
documents mentioned at (1) 
above.

(3) A statement (Hindi and Eng 
lish versions) explaining the 
reasons for not laying 
simultaneously Hindi version 
of the document mentioned at

(1) (d)(ii) above. [Placed in  
Library. See No. LT-11389/70],

Finance Accounts of the Uniojt 
CjovBRWMnrr rox 1974-75

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHjRIMATI 
SUSHIS ROHATGI): I beg to lay
on the Table a copy of the Finance 
Accounts 0f the Union Government lor 
the ye*r 1874-75 (Hindi and English 
version^ jJ>Jatvd Library Se? Jfa /  
LT-113£io/76].

Tobacc<> board (Amendment) Rules, 
1976 A nnual Report of T rade

Development A uthority, N ew  Delhi 

roR 1975-76

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWa n ATH PRATAP SINGH): I 
beg to iay on the Table—

(1; a copy of the Tobacco Board 
(Amendment) Rules, 1976 
(Hindi and English versions) 
published in Notification No. 
GS.R. 1259 in Gazette of 
India dated the 28th August, 
1976, under sub-secuon (3) 
of section 32 of the Tobacco- 
Board Act, 1975 [Placed tn 
Library. See No LT-11301/ 
76].

(2) a  c0py of the Annual Report 
(Hindi and English versions) 
ot the Trade Development 
Authority, New Delhi, for the 
year 1073-76. [Placed in Lib­
rary. See No. LT-11302/76].


